[ 23 December, 2022 ]

MR. CHAIRMAN: Mr. Venugopal, would you please have the patience to listen to
me? ...(Interruptions)... Can the Chairman who said something...
...(/m‘erru,oz‘ions)... Hon. Members, | indicate to you, | will preserve to an extreme
decorous degree what | say from this Chair. This office cannot be allowed to be
dragged on partisan stance. | cannot be enlisted, | assure the Leader of the

Opposition ...(/m‘erru,oz‘ions)... Please take vyour seat, Mr. Tankha.
...(/m‘erru,oz‘ions)... | cannot be enlisted either by them or by you to delegitimise
Judiciary. ...(Interruptions)... | suffered the allegation that | was a part of a system

to delegitimise Judiciary, which means, sounding a death knell of democracy.
...(Interruptions )... One second, please. ...(Interruptions)... | was expecting
...(Interruptions )... | was expecting the hon. Members to appreciate my subdued
response ...(Interruptions )...

Now, Shri G.V.L. Narasimha Rao. ...(Interruptions)...

MATTERS RAISED WITH PERMISSION

Need for electoral registration of armed forces personnel deployed in peace stations
to improve their participation in elections
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(At this stage, some hon. Members left the Chamber)
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DR. SASMIT PATRA (Odisha): Sir, | associate myself with the matter raised by the
hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the matter raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRIMATI SULATA DEO (Odisha): Sir, | also associate myself with the matter raised
by the hon. Member.



